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23-08-2017 - CP No. 180/2014- Smt. Biva Pyne Vs. Findon Company Lid. & Ors.
GRDER

The Ld. Counsel on behalf of the petitioners as well as on behalf of the Respondents
are present and prayed for adjournment of the matter.

Heard. The prayer is allowed,

List it on 14-09-2017.
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K R JINAN
MEMBER(J)



